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Seal* Rs. 245— 440 No.

Boiler Cleaner 1
Tech.— IV (Elect.) 2
Tech. IV (T.C.) . 2
Operator ‘D ’ 3
Chamberman 5
Tech. IV (Maint) . 3
Rigger 1
Tech. IV (Inst.) . 2
Plumber-IV 1
Typist/Clerk 3
Jr. Teacher-II 4

Scale Rs. 215— 376

Simpler . 4
Spl. Yardman 14
Dup. Machi ne Operator 1
Ferro Printer 1
Loc3 Shunter-cum-Helper 3
Yardman . 35
Ciok-Bearer 2
Helper . . . . I

Scale Rs. 180— 277

Bus Conductor . 2
H ilper, Labour Mazdoor 44
Hospital Attendant 3
Mileria Khalasi . 2
Mili-cum-Chowkidar . I
Messenger 2
Sweepers . . . . 87

SCHEDULED TRIBES 

Scale Rs. 1025— 1625 

Senior Mech. Engineer. 1

Scale Rs. 400— 826 

Head Mistress . . .  j

Scale Rs. 300— 570

Staff Nurse . . . .  2

Ri. 245—440

Tech. IV (Inst) . . .  1
Typist/Clerk . . .  *
Jr. Taacher-II . . .  6

Xf. 180—277

Helper, . . . .
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Exom i Production of Bulk Drugs

3952. SHRI S. R. DAMANI : 
Will the Minister of PETROLEUM 
AND CHEM ICALS AND FERTILI
ZERS be pleased to state :

(a) the number o f ca'es with their 
details that ha\c come to the notice of 
Government about excess production 
o f bulk drugs and some non-essential 
drugs outside the licensed capaciiy by 
£ reign drug units during the last two 
years; and

(b) the action Government have 
taken or propone to take pgainst such 
erring units ?

THE M INISTER OF PETROLEUM, 
CHEM ICALS AND FERTILIZERS 
( SHRI H. N. BAHUGUNA ) : (a) 
Tnformiti >n regarding production 1 f bulk 
drugs in excess <'f licensed capacity 
during 1975 and 1976 is being collected 
and will be laid on the Table i f  the 
H >use as soon as possible. The 
production of drug formulatit nS is not 
being m nitcrcd at prerent.

(b) Tne question of excess pro
duction f  drugs and pharmaceuticals 
was c mudered by the Committee < n 
Drug 5 and Pharnuceuticals and the 
C  >mmmee’s recommendations 1 n the 
regulatic n r f  excess capacity in icgaid 
to bulk drug* are under the c nsidcra- 

jration of Government.

Conversion of Metre Gauge LI 
Into Broad Gauge

3953- SHRI K . PR A D H AN I: Will 
the Minister of RAILWAYS be pleased 
to state :

(a) what is the t Jtal mileage of metre 
jgauge railway lines in the country and 
whether any scheme for their conversion 
into broad-pauge is under Government’s 
c  insideration;

(b) the time likely to be taken ft r the 
cjnverfthn o f the entire metre gaupe 
,tines into broad-gauge ; and

(c) the factors which determine the 
priority for conversion o f metre*gauge 

unto broad-gauge in a particular area ?

THE M INISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE):
(a)and(b). The total route length 
o f metre gauge railway lines is  the 
country is 25,436 km. The cost o f 
conversion o f all these lines to bread 
guage will be exorbitant and no target 
can, therefore, be fixed for their con
version.

(c) The following are the important 
factors among others which are consider
ed while determining the priorities for 
conversion of a metre gauge line to 
broad gauge j

(i) density « f  traffic and degree of
saturation of the line ;

(ii) the extent o f transhipment of 
g ods involved and the capacity 
to handle it;

(iii) the level of development of the 
area served and the impact of 
the conversion project on the 
cc>nomic growth o f thecrea;

('iv'' the financial viability <■ f  the 
p r o je c t .

M/a. Swadeshi Cotton Mills Co. 
Limited, Kanpur

3954- DR. B. N. SINGH: Will
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state :

(a) Whether it is a fact that Srme 
near relati' ns c f  the Direct* ri> « f the 
Swadeshi Cotiom Mills Co. Limited 
Kanpur, have been and are drawing 
huge amounts in the form o f Guarantee 
CommisMc n ;

(b) if si , the names <. f these drawees 
and the amount involved in each case]

(c) whether pri' r appri val of the 
Company 1 r the Central Government 
about the payment < f  such remunera
tion to the relations r f  the Directors 
had been obtained; and

(d) if not, the action which Govern
ment propose to take against the com
pany for viola,ion c f  the provisions o f 
the Companies Act, and recover 
the amounts wrcnfcjy drawn by such 
persons ?

THE M INISTER OF LAW, JUS
TICE AND COMPANY AFFAIRS. 
(SHRI SHANTI BHUSHAN)
(a) and (b). During the course o f in
spection c f  the books o f accounts of the 
company under section 209(A) of the 
Companies Act, 1956 canted rut in 
Februaiy-March, 1976, it dHte to 
notice that a total amount o f R*. 8,00,871 
42 being guarantee Commftston
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